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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)

Wednesday, 23 March 2022 / 02 Chaitra 1944 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
National Song (Vande Mataram)

The Chair welcomed the Members and requested them to behave gracefully in the
House and regularly attend the sittings of the House.

Tributes on Shaheedi Diwas:

The Chair paid tributes to Shaheed Bhagat Singh, Shaheed Sukhdev and Shaheed
Rajguru on behalf of the House on the occasion of Shaheedi Diwas on 23/03/2022.

Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition and Shri Arvind Kejriwal,
Hon’ble Chief Minister also paid their tributes.

Obituary References:
The House paid homage to :
1. Demise of Ms. Lata Mangeshkar, iconic singer of India on 06/02/2022.
2. Death of persons due to fire incident in Gokalpur, Delhi on 11/03/2022.
The House observed two minutes silence as a mark of respect in the honour of martyrs
and the departed souls.

Laying of Hon’ble Lieutenant Governor’s Address:
Secretary, Legislative Assembly laid a copy of English & Hindi version of the Address
delivered by Hon’ble Lieutenant Governor on the Table of the House.

Presentation of Report :
Smt. Rakhi Birla, Hon’ble Deputy Speaker presented the Third Report of Business
Advisory Committee.

Election of Financial Committees :

Shri Arvind Kejriwal, Hon’ble Chief Minister moved the following motion:

“That the Members of this House do proceed to elect in the manner required under
Rule 192(2), Rule 194(2) and Rule 196(2) of the Rules of Procedure and Conduct of
Business in the Legislative Assembly of National Capital Territory of Delhi, nine
Members each from amongst themselves to serve as Members of the Committee on
Public Accounts, Committee on Estimates and Committee on Government
Undertakings beginning from Ist April, 2022”.

The Motion was put to vote and adopted by voice vote.

Congratulatory Motion (Rule-114) :

Shri Jarnail Singh, Hon’ble Member congratulated Shri Arvind Kejriwal, Hon’ble
Chief Minister on the victory of Aam Aadmi Party in the recent Punjab elections and
also paid his tributes to Shaheed Bhagat Singh, Shaheed Sukhdev and Shaheed Rajguru
on the occasion of Shaheedi Diwas.

The Chair expressed displeasure over the disrespectful behaviour of the Opposition
Members at the start of Hon’ble LG Address and requested the Members not to repeat
such behaviour in future.

12:29 PM  The Chair adjourned the House upto 11.00 AM on Thursday, 24 March 2022.

Delhi

23 March, 2022

Raj Kumar
Secretary



